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SHRI SWARAN SINGH : We have
not spelt out the exact amount. We have

asked them to accept in principle that they
accept the responsibility to compensate us for
the loss.

SHRI S. A. SHAMIM It bas been
reported in B section of the press that the
actual plane s intact in Pakistan and that
1t was a dummy plane which was destroyed,
wili the hon, Munster use his mtelhgence
or intelligence service to find out about the
whole truth ?

SHRI SWARAN SINGH - I am hearing
it for the frst time  If the hon Membes
could use his  mteligence, 1 will  be
grateful

MR. SPEAKLR  Tlus s the fust tme
durtng my tenurc as Speaker that 1 have
reached the end of the st On the very
first day, we have ceated a record

Now, I will have another round to call
absent Members

Air Pollution in Bombay

*6. SHRI RAJA KULKARNI : will
the Mmister of HEALTH AND FAMILY
PI ANNING be pleased {0 state :

{a) the steps Government have taken
to prevent the people of Bombay (North)
city from the danger of air pollution over
the northern part of the city where a number
of petroleum, petro chemucal and chemical
process factories are located ; and

(b) the reasons for the creation of the
morbid and obnoxious gases and ther
offensive smell prevailing in the atmospherc
over northern part of the Bombay city at
present ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU) : (a)
and {b). A statement is laid on the Table
of the Sabha.

Starement

{a) According to the information furni-
tshed by the Governmoent of Maharashtra,
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the problem of air pollution being caused by
the Plant of the Fertilizer Corporation of
India which is located 1n the northern part
of the city of Bombay was studied by the
Central Public Health Engincering Rescarch
Institute, Nagpur and the authorities of the
Plant arc taking necessary steps fo mitigate
the nuisance as per recommendations of the
Institute. The Bombay Municipal Corpora-
tion has also asked the Institute to study
the air pollution problem of Greater Bombay
and to suggest remedial measures so that
action could be taken against the [factories
causmg such nuisance

The Government of India has also set
up an Ixport Commitice to study the
general problem of air pollution in the
countty and to suggest ways and means,
mcluding a draft legislation, to control the
same The Commuttee ts expected to  submit
the draft legislation to the Government
shortly.

(h) Asa result of the increased indus-
trial actinity and rapid urbanssation, toxic
and njunious gascs and other pollutants are
discharged through industral emissions and
certair humanm activities connected with
traffic, heating, eic, which disturb the
wholesomeness of ar.

SHRI RAJA KULKARNI : The sup-
plementary that arises out of the answer is
that the Government have not taken ade-
quate steps for appointing some kind of a
permanent agency to prevent these dangers
as air pollution in all our industrial cities.
The question is: in Bombay recently on the
j6th there was air pollution. Will the
Minister fell us as 1o what steps, either by
appointing an investigating committee or
by appointing a permanent agency, he 1s
going to take for prevention of air pollution ?
If such agencies are existing 1n other countries
which are industrially advanced.

May I know whether this® Government
is also thunking about such steps ?

SIIR1 A, K, KISKU : The Government
is already aware of air pollution not only in
Bombay but also m other big industrial cities
of India, The Government have niready
appointed a Commities to ook into the
matter and to report.
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SHRI RAJA KULKARNI ; The answer
of the hon. Minister is still not satisfactory
becaube we are stll in that danger. One
does not know on what day it will come due
to either the dust smoke, offemsive smell or
the industrial gasses which create dangers to
the industrial health of the locality and
we would, therefore, like the Government
to show urgency and be more specific as to
what they are thinking about,

MR. SPEAKER : Industrial health ?

SHRI1 PILOO MODY : This is a health
matter.

SHRI A.K, KISKU : Yes, Str. The
Government is fully aware of the health
hazards. The Central Public Health Enginee-
ring Rescarch [Institute, Nagpur has made
a study and the Government have afso set
up a committee which would report to the
Government by June thus year,

DR. KAILAS * Who are the Members
of that Committee ?

SHRI A. K., KISKU : Thc names of
the members of the Committee are @

Dr. M. N. Ract < Chairman
Shri A, K. Roy Member
Dr. M, N, Gupta ”
Shri V., V. Shrivaikar ... ”
Dr. 1. K. Sinha "
Dr. S. §. Ramaswamy ... "
Dr. 8. K. Sudhakar, Under
Secy, Govi. of India ... "
Shri T. Durairaj »
Shri J. M. Dave Member-Secretary

ot vawx faew : ¥ g s
wmyr § o ag wxd wa qark o Ax
awd ford af aw vt A Ak §—
Fad W, wfsavg § o
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SHRI A, K. KISKU : As I have already
said, the Committee was constituted in May
1970 and its report is going to come very
shortly, most probably by the end of June
1971,
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THE MINISTER OF EXTERNAL
ATFAIRS (SHRI SWARAN SINGH) : (a)
Yes, Sir.

(b) The Government ol Pakistan have
not accepted these demands so far,
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